IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 09.05.2022

£ Name of

No |Page|Applicant

WRIT (Sea
1 s K K. NATH 34250/20/01.10.202 |WP(C)/32619/201 |GENER BRANCH- t
21 1 1 AL 5 No-
22)
(Sea
5643/202 (15.02.202 |WP(C)/28182/201 |GENER t
2 |4 S.C. SUNADARA 5 5 9 AT No-
22)
(Sea
3 2 S.K.ROUT 12298/2009.03.202 WA/505/2018 C.O. t
22 2 No-
22)
(Sea
14177/20 |15.03.202 |WP(C)/12831/202 |GENER t
4 |5 S BARIK 25 5 1 AL No-
22)
(Sea
17336/20(26.03.202 GENER t
5 5 P.K.PARIDA 5 5 WA/208/2019 AL No-
22)
WRIT
(Sea
BRANCH
6 |4 N.C. SINHA 21429/20107.04.202 \up 0y /156672022 CENER | pryrst |©
22 2 AL No-
ON 111)
BENCH)
CRIMINA |(Sea
23385/20|12.04.202 GENER |L t
7 13 L. BHOI 52 5 CRLREV/352/2021 |, = REVISTO INo-
N 1)
(Sea
23717/20 (13.04.202 |WPC (OAC)/2906/2 t
8 |4 M/S G.C SWAIN 52 5 014 Cc.0. No-
1)
24614/20 119.04.202 WP(C)/10769/201 |GENER WRIT (Sea
> P M MOHANTY 22 2 8 AL BRANCH- |t




7 No-
10)
(Sea
24973/20119.04.202 GENER |SECOND |t
10 |2 B R MAHANTA o 5 RSA/273/2014 AL APPEAL INo-
7)
(Sea
WRIT
11 |28 P.K. LENKA 26216/20122.04.202 WPCRL/384/2006 GENER BRANCH- t
22 2 AL - No-
32)
(Sea
WRIT
12 |3 S K SAHU 26581/20 122.04.202 lup 0y /3080/2005 [CENER |granca- |
22 2 AL No-
2
7)
(Sea
26590/20 (22.04.202 GENER t
13 |60 ANIL SAHOO 55 5 WA/429/2010 AL No-
7)
(Sea
26617/20(22.04.202 |WP(C)/21359/202 |GENER t
14 |6 B K DAS 50 5 1 AL No-
7)
(Sea
26618/20 /22.04.202 WP (C)/35294/202 |GENER t
15 |3 B K MAHARANA s 5 1 AL No-
7)
(Sea
WRIT
16 |3 P SAHOO 26860/20 125.04.202 WP (C) /8625/2007 CENER BRANCH- t
22 2 AL 6 No-
16)
WRIT (Sea
17 la S C DAS 27105/20 |125.04.202 WP (C)/10448/201 |GENER BRANCH- t
22 2 7 AL p No-
16)
(Sea
27155/20 |125.04.202 |WPC (OAC)/1067/2 |GENER t
18 |31 R R DAS 22 2 018 AL No-
16)
WRIT (Sea
19 |10 b K NAYAK 27740/20(26.04.202 |WP(C)/22607/201 |GENER BRANCH- t
22 2 8 AL 8 No-
42)
(Sea
27750/20 |126.04.202 GENER t
20 |6 M R DASH 50 5 BLAPL/7402/2021 AL No-
42)
(Sea
27766/20(26.04.202 |WP(C)/31986/201 |GENER t
21 |4 M NAYAK 52 5 1 AL No-
42)
22 |4 |R DAS 27828/20 |27.04.202 [BLAPL/7648/2020 |GENER |[CRMINAL |(Sea




22 2 AL MISC-2 t
No-
15)
(Sea
27829/20(27.04.202 GENER t
23 |4 R DAS 2 5 BLAPL/7646/2020 AT No-
15)
(Sea
27936/20 (27.04.202 GENER t
24 |33 P.K.LENKA 59 5 WP (C)/1297/2020 AL No—
15)
(Sea
28220/20(27.04.202 |WP(C)/31986/201 |GENER t
25 |4 M NAYAK 50 5 1 AL No—
15)
(Sea
SESHADEV 28252/20 127.04.202 t
26 |3 BISWAL Y > TRP(C)/18/2022 Cc.0. M.J.C No-
1)
(Sea
27 13 UMAKANTA 28305/20|27.04.202 |WPC(OAC)/1674/2 |GENER t
CHHOTRAY 22 2 015 AL No-
1)
(Sea
28 13 UMAKANTA 28306/20127.04.202 |WPC(OAC)/1674/2 |GENER t
CHHOTRAY 22 2 015 AL No-
1)
(Sea
29 |4 UMAKANTA 28307/20127.04.202 |CONTC (CPC)/10/2 |GENER t
CHHOTRAY 22 2 018 AL No-
1)
(Sea
29002/20 (30.04.202 GENER |SECOND |t
30 |3 A. K. MOHANTY 29 > RSA/354/2005 AL APPEAL |No-
2)
(Sea
29065/20 130.04.202 GENER |FIRST t
31 |4 P K JENA 5 5 RFA/285/2009 AL APPEAL [No-
7)
(Sea
32 3 P. C. DAS 29664/20104.05.202 | o1 e /1333/2020 [c.o. t
22 2 No-
)
(Sea
29835/20 (04.05.202 GENER t
33 |3 R C JENA 2 5 BLAPL/3036/2022 AL No-
7)
(Sea
34 |5 A K ROUT 53911/20 24'05'202 CMP/1252/2019 c.0. ;O_




(Sea

30005/20 /04.05.202 GENER t

35 |21 A NANDA 59 5 CRLMC/2040/2021 AL No—

7)
(Sea

30006/20 |04.05.202 |WP(C)/24694/202 |GENER t

36 |6 S K SAHU oS 5 0 AL No-

7)
(Sea

37 |5 S K MISHRA 30118/20 |05.05.202 [WP(C)/21922/201 c.o. t
22 2 2 No-

7)
(Sea

38 12 J. BEHERA 30135/20 |05.05.202 |ABLAPL/13861/20 c.o. t
22 2 19 No-

7)
(Sea

39 |3 DEBENDRA 30280/20 |05.05.202 |CONTC (CP) /250/2 c.o OA t
BEHERA 22 2 017 e Branch |No-

1)
(Sea

40 |6 SARAT SWAIN 30355/20105.05.202 MACA/431/2020 C.O. t
22 2 No-

1)
(Sea

DEBENDRA 30412/20 (05.05.202 CONTEMP |t

41 |3 BEHERA 5 5 CONTC/6213/2021 |C.O. T No-

1)
(Sea

42 |2 T. SAHOO 30419720 105.05.202 CONTC/3891/2021 |C.O. t
22 2 No-

1)
(Sea

CRIMINA

43 |1 S BARIK 30453/201(05.05.202 ABLAPL/413/2017 GENER L MISC- t

22 2 AL No-
1

)
(Sea

44 4 P. PATKRAY 30492/20 |06.05.202 [WP(C)/14748/201 c.o. t
22 2 3 No-

7)
(Sea

45 |3 A. SARMADI 30508/20 |06.05.202 [WP(C)/36799/202 c.o. t
22 2 1 No-

)
(Sea

46 |2 ASHOK 30534/20 |06.05.202 |ABLAPL/15057/20 c.o t
KU.SAHOO 22 2 20 e No-

7)
(Sea

a7 |o ASHOK 30537/20 (06.05.202 |ABLAPL/14990/20 co N

KU.SAHOO 22 2 20 U

No-




(Sea
48 S. BARIK 30568/20106.05.202 |5 1936 /2019 t
22 2 No-
7)
(Sea
49 B. MOHANTY 30577/20 106.05.202 WA/592/2011 t
22 2 No-
7)
(Sea
50 R. C. BHOI 30586/20 |06.05.202 |WP(C)/41946/202 t
22 2 1 No-
7)
CRIMINA |(Sea
30598/20 (06.05.202 L t
51 P.K.NAYAK 59 5 CRLREV/479/2021 REVISIO INo-
N 4)
(Sea
WRIT
DEBENDRA 30599/20 (06.05.202 t
52 BEHERA P 5 WP (C)/9153/2022 BRANCH- No-
2
34)
(Sea
30604/20 (06.05.202 t
53 S. DASH 59 5 WP (C) /9702/2022 No-
34)
30615/20 |06.05.202 WP(C)/11266/202 WRIT ésea
54 P.PAIKRAY U BRANCH-
22 2 2 5 No-
)
(Sea
KARUNAKAR 30617/20 (06.05.202 t
55 RATH 55 5 WP (C)/7355/2022 No-—
7)
(Sea
30619/20 (06.05.202 t
56 S. DASH 55 5 WP (C)/9704/2022 No-
)
(Sea
BISHNU PRASAD [30625/20 (06.05.202 t
57 RATH 52 5 CRLMP/743/2022 No-
7)
(Sea
DURGA CHARAN 30627/20 (06.05.202 t
58 DEY o 5 CRLMP/729/2022 No-
7)
(Sea
59 SESHADEV 30649/20 |06.05.202 |BLAPL/10668/202 t
BISWAL 22 2 1 No-
7)
60 UMAKANTA 30653/20 |06.05.202 |WPC(OAC)/125/20 (Sea
CHHOTRAY 22 2 19 t




No-

7)
(Sea

61 |3 A K PANDA 30659/20106.05.202 |up o) 19158/2022 |c.o0. t
22 2 No-

7)
(Sea

2 le B BEHERA 30665/20 |06.05.202 |WP(C)/11122/202 co. t
22 2 2 No-

7)
(Sea

63 |a ASHOK KUMAR 30723/20 |06.05.202 |ABLAPL/3051/202 c.0 t
SAHOO 22 2 2 U No-

7)
(Sea

c1 |3 ASISH CHANDRA [30737/20 /06.05.202 |ABLAPL/2809/202 c.0 t
RATH 22 2 2 T No-

7)
(Sea

65 |5 SAROJ RANJAN |30768/20 |06.05.202 |ABLAPL/2851/202 co t
SUBUDHI 22 2 2 T No-

7)
(Sea

ce |s AJAY KUMAR 30770/20 /06.05.202 |ABLAPL/2805/202 c.0 t
NAYAK 22 2 2 T No-

7)
(Sea

SANJAY KUMAR 30780/20 (06.05.202 t

67 |3 SAHU 55 5 CONTC/1500/2022 |C.O. No-

7)
(Sea

68 |4 M.NAYAK 30784/20106.05.202 CMP/357/2022 C.0. t
22 2 No-

7)
(Sea

69 |3 P.K.SWAIN 30796/20 106.05.202 [WP(C)/11332/202 c.o. t
22 2 2 No-

7)
(Sea

70 |4 P. PAIKRAY 30801/20106.05.202 WP (C) /5369/2017 [C.O. t
22 2 No-

7)
(Sea

71 4 A. K. SAHOO 30807/20 |06.05.202 |[WP(C)/18954/201 c.o. t
22 2 5 No-

7)
(Sea

30814/20 (06.05.202 GENER t

72 |3 D MISHRA 52 5 WP (C)/2784/2011 AL No-

7)
73 |3 |H.B.MANGARAJ |30824/20 [06.05.202 |MATA/108/2018 [C.O. |(Sea




22 2 t
No-
7)
(Sea
74 G. C. JENA 30825/20)106.05.202 LAA/31/2019 t
22 2 No-
7)
(Sea
GANESH 30826/20 |06.05.202 t
75 CHANDRA JENA 22 2 LAR/30/2019 No-
7)
(Sea
76 SAMIR BARIK 30827/20106.05.202 CRLA/309/2022 t
22 2 No-
)
(Sea
GANESH 30828/20 |06.05.202 t
77 CHANDRA JENA 22 2 LAR/28/2019 No-
7)
(Sea
GANESH 30829/20 106.05.202 t
78 CHANDRA JENA 22 2 LAR/27/2019 No-
)
(Sea
GANESH 30830/20 |06.05.202 t
79 CHANDRA JENA 22 2 LAR/85/2017 No-
7)
(Sea
CRIMINA
80 P.K.MOHANTY :23(2)832/20 26'05'202 CRLA/597/2013 L It‘lo—
APPEAL
6)
(Sea
81 BISHNU CHARAN |30834/20 06.05.202 |CONTC (CPC)/309/ OA t
PANDA 22 2 2018 Branch |No-
1)
(Sea
30835/20 |06.05.202 FIRST t
82 SARAT DASH 5 5 MATA/17/2022 APPEAL [No-
1)
(Sea
83 SAROJ 30836/20 |06.05.202 |CONTC (CPC) /487/ t
KU.PARIDA 22 2 2017 No-
1)
(Sea
84 ANTL SAHOO 30844/20106.05.202 |y () /4309/2021 t
22 2 No-
1)
(Sea
85 SAROJ 30847/20 |06.05.202 [WP(C)/10902/202 t
KU.PARIDA 22 2 2 No-




(Sea

86 |3 A. SHARMADHT 30921/20|07.05.202 [WP(C)/10754/202 t
22 2 2 No-

1)
(Sea

87 |s PRASANJIT 30927/20|07.05.202 [WP(C)/13301/201 t
BEHERA 22 2 3 No-

1)
(Sea

88 |s HEMANT 30928/20 |07.05.202 [WP(C)/13301/201 t
K.RATSINGH 22 2 3 No-

1)
(Sea

89 |5 P.K. BEHERA 30929/20 |07.05.202 [WP(C)/21860/201 t
22 2 5 No-

1)
(Sea

SUJIT 30930/20 (07.05.202 t
30 |3 SATAPATHY 22 2 MATA/84/2022 No-

1)
(Sea

91 |5 D. BEHERA 30931/20|07.05.202 [WP(C)/35464/202 t
22 2 1 No-

1)
(Sea

92 |3 D. BEHERA 30933/20|07.05.202 WP(C)/10780/202 t
22 2 1 No-

1)
(Sea

93 |4 P.R. PARIDA 30935/20 |07.05.202 |ABLAPL/1424/202 t
22 2 2 No-

1)
(Sea

94 |3 BIDYADHAR 30936/20 |07.05.202 |ABLAPL/3048/202 ERI\I/II\I/%I&]% t
MANASINGH 22 2 2 No-

3

14)
(Sea

30938/20 |07.05.202 |ABLAPL/2880/202 CRMINAL |t
95 |3 SARADA NAYAK 55 5 5 MISC-2 No-
13)
(Sea

30940/20 |07.05.202 |ABLAPL/2881/202 CRMINAL |t
96 |2 SARADA NAYAK 29 > > MISC—2 No-
13)
(Sea

97 |13 R.DAS 30942/20107.05.202 ARBA/40/2014 t
22 2 No-

13)
30944/20 (07.05.202 (Sea

98 |13 M.DAS 22 5 ARBA/40/2014 t

No-




13)

(Sea
99 |15  |G.SAHOO 30946/20107.05.202 | o1 opy/87/2021 t
22 2 No-
13)
(Sea
10 MR.P.C.ACHARY |30951/201(07.05.202 t
0 4 N 5 5 WP (C) /2564/2016 No-
13)
(Sea
10 30953/20 |07.05.202 t
1 5 P.K.MOHANTY 22 > WP (C)/9191/2020 No-
13)
(Sea
10 30955/20 |07.05.202 |ABLAPL/3101/202 t
5 3 R.K. SAHU 55 5 5 No-—
13)
(Sea
10 30956/20 |07.05.202 [WP(C)/18960/201 t
3 4 A.K.SAHOO 22 > 5 No-
13)
(Sea
10 30957/20|07.05.202 |ABLAPL/3119/202 t
4 5 S. DASH 29 5 5 No-
13)
(Sea
10 30959/20 |07.05.202 t
5 9 R.K. PATTNAIK 29 > WP (C)/7396/2018 No-
13)
(Sea
10 26 T . K .CHOUDHURY 30965/20 |07.05.202 [WP(C)/16659/201 t
6 22 2 4 No-
13)
(Sea
10 4 T K .CHOUDHURY 30971/20 |07.05.202 [WP(C)/39971/202 t
7 22 2 1 No-
13)
(Sea
10 4 SAROJ KUMAR 30972/20 |07.05.202 |WP(C)/39971/202 t
8 PARIDA 22 2 1 No-
13)
(Sea
10 4 A . PATTANAYAK 30983/20 |07.05.202 [WP(C)/24933/201 t
9 22 2 4 No-
13)
(Sea
11 30985/20 |07.05.202 |ABLAPL/14265/20 t
0 2 N.SAHOO 25 5 20 No-
13)
11 4 A PATTANAYAK 33986/20 27.05.202 ?P(C)/24934/20l éSea




No-
13)
(Sea
11 4 A PATTANATK 30987/20 |07.05.202 |WP(C)/24935/201 c. t
2 22 2 4 No-
13)
(Sea
11 4 A PATTANATK 30988/20 |07.05.202 |WP(C)/24936/201 c. t
3 22 2 4 No-
13)
(Sea
11 30989/20 |07.05.202 |ABLAPL/3404/202 t
4 2 B.P.TUNGA Do 5 0 C. No-
13)
WRIT (Sea
11 5 M/S.H.N.MOHAP [30992/20 |07.05.202 |WP(C)/15141/201 c BRANCH- t
5 ATRA 22 2 9 : No-
2
6)
(Sea
11 30993/20/07.05.202 |ABLAPL/3285/202 t
p 2 D.SWAIN oS 5 0 No-
6)
(Sea
L 5 SARAT SWAIN 30997/20107.05.202 MACA/619/2019 C. t
7 22 2 No-
6)
(Sea
11 UJJWALA 31003/20/07.05.202 t
5 4 PRADEEP BAG o 5 BLAPL/8735/2021 |C. No-
6)
(Sea
L, D.K. MALLICK |21004/20107.05.202 |00 /608772020 |c. t
9 22 2 No-
6)
(Sea
1215 SARAT swary  01005/20107.05.202 \h /9100019 c. t
0 22 2 No-
6)
(Sea
MISC.
12 9 M.K.PATI 31008/20107.05.202 MACA/667/2009 C. APPEAL t
1 22 2 No-
SEC.
6)
(Sea
12 31009/20 (07.05.202 |BLAPL/11546/202 t
5 3 J.KAMILA 52 5 1 C. No-
6)
(Sea
12 6 M.K.PATI 31010/20107.05.202 MACA/971/2007 C. t
3 22 2 No-
6)
12 |8  |R.K.MOHAPATRA |31013/20 |07.05.202 |MACA/783/2011 [C. |(Sea




4 22 2 t
No-
6)
(Sea
12 M.N.MOHANTY 31015/20)j07.05.202 MACA/783/2011 t
5 22 2 No-
6)
(Sea
L2 SARAT SWAIN 31016/20107.05.202 FAO/112/2022 t
6 22 2 No-
6)
(Sea
CRIMINA
12 P.K.MOHNATY 31017/20 107.05.202 CRLMC/414/2022 L MISC- t
7 22 2 No-
3
3)
(Sea
12 31020/20 (07.05.202 CRMINAL |t
5 B.P.TUNGA 22 5 CRLMC/178/2022 MISC-2  INo-
17)
(Sea
12 31021/20 (07.05.202 t
9 T.R.DAS 55 5 CRLMC/992/2022 No-
17)
(Sea
13 SARAT SWAIN 31022/20107.05.202 MACA/364/2018 t
0 22 2 No-
17)
13 MANOJ KUMAR  |31023/20 07.05.202 MISC. t(sea
U MACA/151/2022 APPEAL
1 PATI 22 2 No-
SEC.
1)
(Sea
CRIMINA
L3 G.R.PATRA 31028/2007.05.202 CRLMC/487/2022 L MISC- t
2 22 2 No-
3
3)
(Sea
13 LAXMIDHAR 31035/20 |07.05.202 |WP(C)/27012/201 t
3 MOHANTY 22 2 7 No-
3)
(Sea
13 31036/20 |07.05.202 [WP(C)/20165/201 t
4 M. NAYAK 22 2 7 No-
3)
(Sea
13 ASHOK KUMAR 31043/20 |07.05.202 [WP(C)/11026/202 t
5 SAHOO 22 2 2 No-
3)
(Sea
WRIT
13 R. R. DAS 31047/20107.05.202 WP (C)/8991/2022 BRANCH- t
9 22 2 8 No-

42)




(Sea

13 31048/20/07.05.202 t
7 3 P. PANDA 29 > CMP/391/2022 No-
42)
(Sea
13 RATIKANTA 31050/20|07.05.202 t
8 3 BARIK 5 5 CMP/380/2022 No-
42)
WRIT
BRANCH (Sea
13 31051/20 |07.05.202 [WP(C)/10648/202 (DIVISI |t
9 3 D.K.SAHU 5 5 5 ON No—
BENCH- 114)
2)
(Sea
14 31054/20 |07.05.202 [WP(C)/10480/202 t
0 3 A.KAILASH 29 > > No-
114)
(Sea
1415 GANESH samoo |21098/2007.05.202 0,00 /5355/2022 t
1 22 2 No-
114)
(Sea
14 5 MOHAN BEHERA 31060/20 |07.05.202 CONTC/1178/2016 CONTEMP |t
2 22 2 T No-
2)
(Sea
14 31061/20|07.05.202 [WP(C)/13007/201 t
5 4 S.BARIK o 5 6 No-
2)
WRIT
BRANCH (Sea
14 31064/20 |07.05.202 WP(C)/10327/202 (DIVISI |t
4 4 SAMIR BARIK 25 > 5 ON No-
BENCH- |[111)
2)
(Sea
14 BIJAY KUMAR 31065/20|07.05.202 t
5 P SETHI 22 2 WE(C) /37272022 No-
111)
(Sea
14 PITAMBER 31069/20 (07.05.202 t
6 11 NAYAK 5 5 WP (C)/4157/2004 No—
111)
(Sea
14 PABITRA KUMAR [31080/20 (07.05.202 t
- 3 MOHANTY 5 5 BLAPL/1250/2022 No-
111)
(Sea
14 4 KSHITISH 31081/20 107.05.202 BLAPL/2641/2022 t
8 22 2 No-

111)




(Sea

CRIMINA
14 PRADEEP KUMAR (31082/20(07.05.202 t
9 MOHANTY 55 5 BLAPL/628/2022 gMISC No-
3)
(Sea
L5 P. K. ROUT 31086/20107.05.202 BLAPL/5627/2019 t
0 22 2 No-
3)
(Sea
15 31089/20 |07.05.202 CRMINAL |t
] RAHUL SETHI pos 5 CRLMC/557/2022 MISC—2  |No-
11)
(Sea
15 SUSANTA KUMAR (31090/20 (07.05.202 |WPC(OAC)/231/20 t
2 BEHERA 22 2 15 No-
11)
(Sea
15 DEBENDRA 31096/20 |07.05.202 |WPC(OA)/336/201 t
3 BEHERA 22 2 5 No-
11)
(Sea
MISC.
LS P. K. DAS 31098/20107.05.202 |00 /652022 APPEAL |°
4 22 2 No-
SEC.
2)
(Sea
15 R. P. BHAGAT 31100/2007.05.202 MACA/587/2016 t
5 22 2 No-
2)
(Sea
15 RAJAT DAS 31101/20107.05.202 |y n /587/2016 t
6 22 2 No-
2)
(Sea
15 B. MAHALT 31102/20|07.05.202 MACA/643/2013 t
7 22 2 No-
2)
(Sea
15 P. C. 31103/20 (07.05.202 t
8 CHHINCHANI 22 2 MACA/643/2013 No-
2)
(Sea
L5 DEBENDRA LALA 31105/20107.05.202 MACA/753/2014 t
9 22 2 No-
2)
(Sea
L6 P.K. LENKA 31106/20107.05.202 MACA/753/2014 t
0 22 2 No-
2)
16 R. K 31109/20 07.05.202 (Sea
1 MOHAPATRA o 5 MACA/727/2012 t

No-




(Sea

16 FAJAT DAS 31112/20 07.05.202 |\ 10000015 t

2 22 2 No-
2)
(Sea

16 31122/20 (07.05.202 t

3 K. K. NATH PO 5 CMP/468/2016 No-
2)
(Sea

16 31123/20 |07.05.202 t

. P. K. ROUT oo ) CMP/468/2016 oo
2)
(Sea

16 LAXMIDHAR 31124/20 |07.05.202 t

5 MOHANTY 55 5 CMP/1145/2016 No-
2)
(Sea

WRIT

16 PRASANJIT 31126/20 |07.05.202 t

. SElBEA b ) CMP/359/2022 ERANCH— No-
8)
(Sea

16 31128/20 |07.05.202 t

. K. K. RATH s ) WP (C) /5052/2022 o
8)
(Sea

16 AJAY KUMAR 31129/20 |07.05.202 t

. NAYAK o ) WP (C) /5052/2022 No-
8)
(Sea

16 GEETANJALT 31130/20 |07.05.202 t

5 N s ) WP (C) /9886/2022 o
8)

17 31135/20 [07.05.202 [WP(C)/14492/202 WRIT ésea

MOHAN BEHERA Yo BRANCH-

0 22 2 1 o No-
43)
(Sea

17 31179/20 107.05.202 WP (C)/10903/202 t

! R. K. BARIK |- ) i Now
43)

17 31180/20 [07.05.202 WP (C)/10166/202 WRIT ésea

R. C. MUDULI Yo BRANCH-

2 22 2 2 . No-
32)
(Sea

17 MADHABANANDA  |31181/20 [07.05.202 t

3 MOHANTY po 5 CONTC/2269/2022 No-
32)

27 R. K. BARTK 35183/20 27'05'202 CONTC/2251/2022 ésea




No-
32)
(Sea

17 31187/20|07.05.202 [WP(C)/10390/202 t

c 4 S. K. PARIDA po 5 5 No-
32)
(Sea

17 31190/20 (09.05.202 CRMINAL |t

e |2 R. K. MALLICK |5, 5 ABLAPL/846/2021 MISC-2  |No-
11)
(Sea

17 31191/20/09.05.202 |ABLAPL/2622/202 t

7 3 D. K. JENA o 5 1 No-
11)
(Sea

17 3 PABITRA KUMAR (31193/20 (09.05.202 |ABLAPL/2665/202 t

8 MOHANTY 22 2 1 No-
11)
(Sea

17 4 BALARAM SINGH 31194/20 |/09.05.202 |ABLAPL/2983/202 t

9 22 2 2 No-
11)
(Sea

18 5 PABITRA KUMAR [31195/20 (09.05.202 |ABLAPL/10243/20 t

0 MOHANTY 22 2 21 No-
11)
(Sea

18 3 PABITRA KUMAR |31197/20 |/09.05.202 |ABLAPL/12875/20 t

1 MOHANTY 22 2 21 No-
11)
(Sea

18 31198/20(09.05.202 |ABLAPL/14530/20 t

5 4 B.R. SENAPATI PO 5 01 No-
11)
(Sea

18 3 GHANASHYAM 31201/20/09.05.202 |ABLAPL/15227/20 t

3 MUDULI 22 2 21 No-
11)
(Sea

18 3 S . PATTANATK 31202/20(09.05.202 |ABLAPL/3165/202 t

4 22 2 2 No-
11)
(Sea

18 31203/20{09.05.202 |ABLAPL/3166/202 t

c 3 H K BHOL o 5 5 No-
11)
(Sea

18 31204/20 |/09.05.202 |ABLAPL/3169/202 t

6 3 S DASH 22 2 2 No-
11)

18 |4 |R K MALLICK  [31205/20 [09.05.202 ABLAPL/3171/202 [C. |(Sea




7 22 2 2 t
No-
11)
(Sea

18 31206/20 |09.05.202 |ABLAPL/3175/202 t

5 R R NAYAK o 5 5 No-
11)
(Sea

18 31207/20 /09.05.202 |ABLAPL/15624/20 t

9 H. K. PATRA 155 2 21 No-
11)
(Sea

19 PABITRA KUMAR |31209/20 /09.05.202 |ABLAPL/16012/20 t

0 MOHANTY 22 2 21 No-
11)
(Sea

19 31210/20 (09.05.202 |ABLAPL/3181/202 t

1 P K JENA 22 2 2 No-
11)
(Sea

19 PRADEEP KUMAR |31211/20/09.05.202 |ABLAPL/16081/20 t

2 MOHANTY 22 2 21 No-
11)
(Sea

19 31212/20/09.05.202 |ABLAPL/16359/20 t

3 F. K. SAHU 22 2 21 No-
11)
(Sea

19 31213/20/09.05.202 |ABLAPL/3187/202 t

4 H K PATRA 22 2 2 No-
11)
(Sea

19 31215/20|09.05.202 |ABLAPL/3189/202 t

5 P.CH.SEJPADA P 5 5 No-
11)
(Sea

19 31216/20 (09.05.202 |ABLAPL/3191/202 t

6 J P KAR 22 2 2 No-
11)
(Sea

19 31217/20|09.05.202 |ABLAPL/3192/202 t

7 B R MOHANTY po 5 5 No-
11)
(Sea

19 31218/20/09.05.202 |ABLAPL/3196/202 t

8 P S DAS 22 2 2 No-
11)
(Sea

CRIMINA
19 G S MOHANTY 31219/20|09.05.202 |ABLAPL/3201/202 L MISC— t
9 22 2 2 3 No-

18)




(Sea

20 31221/20(09.05.202 |ABLAPL/3203/202 t

0 P K LENKA 29 > > No—
18)
(Sea

20 31222/20(09.05.202 |ABLAPL/3207/202 t

1 B SINGH 22 2 2 No-
18)
(Sea

20 31223/20/09.05.202 |ABLAPL/3208/202 t

2 D SAMAL 22 2 2 No-
18)
(Sea

CRIMINA

20 A MOHANTY 31224/20(09.05.202 |ABLAPL/3211/202 L MISC- t

3 22 2 2 3 No-
18)
(Sea

CRIMINA

20 A MOHANTY 31225/20/09.05.202 |ABLAPL/3212/202 L MISC— t

4 22 2 2 3 No-
18)
(Sea

20 ASHWARIYA 31227/20(09.05.202 |ABLAPL/16444/20 t

5 DASH 22 2 21 No-
18)
(Sea

20 SUSANTA KUMAR [31228/20 (09.05.202 t

) NAYAK o 5 ABLAPL/393/2022 No—
18)
(Sea

20 P. K. BEHERA 31229/20 105.05.202 ABLAPL/418/2022 t

7 22 2 No-
18)
(Sea

20 SIBA PRASAD 31230/20 /09.05.202 |ABLAPL/3134/202 t

8 SAHOO 22 2 2 No-
18)
(Sea

20 MANAS RANJAN 31231/20109.05.202 t

5 SAHOO . ; ABLAPL/462/2022 No-
18)
(Sea

21 S. K. MOHANTY 31232/2009.05.202 ABLAPL/678/2022 t

0 22 2 No-
18)
(Sea

21 BIJAY KUMAR 31233/201/09.05.202 |ABLAPL/1513/202 t

1 DALET 22 2 2 No-
18)

21 31234/20 (09.05.202 |ABLAPL/2327/202 (Sea

5 G. JAYASINGH 29 > 1 t

No-




18)

(Sea

21 31235/20/09.05.202 |ABLAPL/2392/202 t

3 M. BEHERA 22 2 1 No-
18)
(Sea

21 DILLIP KUMAR [31236/20 /09.05.202 |ABLAPL/3124/202 t

4 JENA 22 2 2 No-
18)
(Sea

21 SATYAJIT 31237/20/09.05.202 |ABLAPL/3131/202 t

5 BISWAL 22 2 2 No-
18)
(Sea

21 BALARAM SINGH 31238/2009.05.202 |ABLAPL/3135/202 t

6 22 2 2 No-
18)
(Sea

CRIMINA
21 A. MOHANTY 31240/20 (09.05.202 |ABLAPL/3140/202 L MISC— t
7 22 2 2 No-
1

2)
(Sea

21 31243/20/09.05.202 |ABLAPL/3143/202 t

g J. R. NAYAK PO 5 5 No-
2)
(Sea

21 31244/20 |09.05.202 |ABLAPL/3145/202 t

5 B.R. SENAPATI P 5 5 No-
2)
(Sea

22 31245/20 |09.05.202 |ABLAPL/3146/202 t

0 B.R. SENAPATI 55 5 5 No-
2)
(Sea

22 31246/20 |09.05.202 |ABLAPL/3216/202 t

1 B.R.SENAPATI o 5 A No-
2)
(Sea

22 BALARAM SINGH 31247/20 /09.05.202 |ABLAPL/3148/202 t

2 22 2 2 No-
2)
(Sea

22 31249/20|/09.05.202 |ABLAPL/3151/202 t

5 H. K. PATRA pos 5 > No-
2)
(Sea

22 G. JAYASINGH 31250/20 /09.05.202 |ABLAPL/3152/202 t

4 22 2 2 No-
2)

22 31251/20/09.05.202 |ABLAPL/3218/202 CRIMINA |(Sea

5 BALARAM SINGH ), 2 2 L MISC- |t




3 No-
18)
(Sea
22 3 ARUN KUMAR 31252/20|09.05.202 |ABLAPL/3154/202 t
6 BUDHIA 22 2 2 No-
18)
(Sea
22 31254/20/09.05.202 |ABLAPL/3156/202 t
7 4 A.K. MISHRA 52 5 5 No-
18)
(Sea
22 31255/20 (09.05.202 |ABLAPL/3157/202 t
5 3 M. R. SAHOO o 5 5 No-
18)
(Sea
22 31256/20 [09.05.202 |ABLAPL/3158/202 CRIMINA |
3 T. R. DAS L MISC-
9 22 2 2 1 No-
2)
(Sea
23 5 BALARAM SINGH 31257/20/09.05.202 |ABLAPL/3220/202 t
0 22 2 2 No-
2)
(Sea
23 4 DILLIP KU 31258/20/09.05.202 |ABLAPL/3222/202 t
1 JENA 22 2 2 No-
2)
(Sea
23 31261/20 |09.05.202 |ABLAPL/3227/202 t
p 4 SARAT DASH o 5 A No-
2)
(Sea
23 3 BISWARANJAN 31262/20/09.05.202 |ABLAPL/3159/202 t
3 DALAT 22 2 2 No-
2)
(Sea
23 4 ABINASH 31263/20/09.05.202 |ABLAPL/3161/202 t
4 SUNDARAY 22 2 2 No-
2)
(Sea
CRIMINA
23 3 SARAT DASH 31264/20 (09.05.202 |ABLAPL/3162/202 L MISC— t
5 22 2 2 No-
1
2)
(Sea
CRIMINA
23 3 S K SWAIN 31266/20/09.05.202 |ABLAPL/3229/202 L MISC-— t
9 22 2 2 3 No-
18)
(Sea
23 3 A K MOHANTY 31269/20(09.05.202 |ABLAPL/3235/202 t
7 22 2 2 No-
18)
23 14 M K SWAIN 131270/20 |09.05.202 |ABLAPL/3237/202 [C. |(Sea




8 22 2 2 t
No-
18)
(Sea

23 MOTILAL 31271/20/09.05.202 t

9 MISHRA 2 5 FAO/112/2022 C.O. No-
18)
(Sea

CRIMINA

24 S DASH 31274/20/09.05.202 |ABLAPL/3240/202 c.o. I MISC— t

0 22 2 2 3 No-
18)
(Sea

24 31275/20 |/09.05.202 |ABLAPL/3242/202 t

1 S P DAS 29 2 0 C.O. No—
18)
(Sea

24 A SUNDARAY 31276/20/09.05.202 |ABLAPL/3243/202 c.o. t

2 22 2 2 No-
18)
(Sea

24 31277/20/09.05.202 |ABLAPL/3244/202 t

3 H K PATRA 55 5 A C.0. No-
18)
(Sea

CRIMINA

24 A MOHANTY 31278/20 |/09.05.202 |ABLAPL/3245/202 c.o. L MISC- t

4 22 2 2 3 No-
18)
(Sea

24 BALARAM SINGH 31281/20/09.05.202 |ABLAPL/3249/202 c.o. t

5 22 2 2 No-
18)
(Sea

24 SARAT SWAIN 31282/2009.05.202 MACA/712/2019 Cc.0. t

[ 22 2 No-
18)
(Sea

24 P BEHERA 31284/20 105.05.202 RPFAM/51/2011 C.O. t

7 22 2 No-
18)
(Sea

24 S. K. SINGH 31289/20109.05.202 MACA/9/2021 C.O. t

8 22 2 No-
18)
(Sea

24 J. R. NAYAK |01295/20109.05.202 |pnrayi306/2019 |c.o0. t

9 22 2 No-
18)
(Sea

25 31303/20/09.05.202 GENER |FIRST t

0 A.MOHANTY po 5 RPFAM/93/2019 | = APPEAL |No-




(Sea

25 31305/20/09.05.202 t

1 .K.JENA Do 5 RPFAM/84/2022 No-
2)
(Sea

25 31310/20/09.05.202 t

5 .D.SAHU o 5 CMP/144/2018 No-
2)
(Sea

25 SUNDARAY 31313/20)109.05.202 CONTC/2616/2022 t

3 22 2 No-
2)
(Sea

25 31322/20/09.05.202 |WP(C)/10995/202 t

4 K SINGH 22 2 2 No-
2)
(Sea

25 31329/20/09.05.202 |WP(C)/11412/202 t

5 R SAHOO 22 2 2 No-
2)
(Sea

25 31333/20/09.05.202 |WP(C)/11151/202 t

6 K MISHRA 22 2 2 No-
2)
(Sea

25 31335/20/09.05.202 t

; DAS 25 5 WP (C) /9434/2022 No-
2)

25 31336/20 [09.05.202 WP (C)/11203/202 WRIT t(sea

K NAYAK U BRANCH-
8 22 2 2 No-
2

7)
(Sea

25 31337/2009.05.202 |WP(C)/10100/202 t

9 K JENA 22 2 2 No-
7)
(Sea

26 N MOHANTY 31338/20109.05.202 CRLREV/768/2017 t

0 22 2 No-
7)
(Sea

26 S SWAIN 31339/20109.05.202 CRLMP/747/2022 t

1 22 2 No-
7)
(Sea

26 31341/20/09.05.202 FIRST t

5 .K.MAHANTY po 5 RPFAM/75/2021 APPEAL |No-
1)

26 31342/20 09.05.202 (Sea

3 .TRIPATY po 5 CRLMP/777/2022 t

No-




(Sea

26 B.TRIPATHY 31343/20/05.05.202 CRLMP/778/2022 t

4 22 2 No-
1)
(Sea

26 MADHABANANDA 31345/20/09.05.202 t

5 MOHANTY 22 2 WP (C)/8274/2016 No-
1)
(Sea

26 31346/20/09.05.202 t

6 M DAS 29 > CRLMP/810/2022 No-
1)
(Sea

26 S K MOHANTY 31349/20(05.05.202 CRLMP/746/2022 t

7 22 2 No-
1)
(Sea

26 s K SINGH 31351/20/09.05.202 CRLMP/730/2022 t

8 22 2 No-
1)
(Sea

26 M R BARIK 31354/20(05.05.202 CRLMP/304/2022 t

9 22 2 No-
1)
(Sea

27 31355/20/09.05.202 t

0 A K NAYAK o 5 WP (C)/7059/2022 No-
1)
(Sea

27 31359/20 /09.05.202 [WP(C)/11194/202 t

1 A.K.MOHANTY 55 5 > No-
1)
(Sea

27 31361/20(09.05.202 WP(C)/11196/202 t

5 A K MOHANTY 25 > 5 No-
1)
(Sea

27 M R BARTIK 31363/20(09.05.202 WP (C) /9956/2022 t

3 22 2 No-
1)
(Sea

27 31365/20/09.05.202 t

4 P K MOHANTY 22 > WP (C)/8430/2022 No—
1)
(Sea

27 A .MOHANTY 31374/20109.05.202 CRLMP/300/2022 t

5 22 2 No-
1)

§7 P R SWAIN ;375/20 29'05'202 CRLMP/762/2022 t(sea




No-
1)
(Sea
27 4 U.CHHOTARAY 31376/20/09.05.202 CONTC/160/2022 t
7 22 2 No-
1)
(Sea
27 JYOTI PRAKASH [|31377/20109.05.202 t
E KAR s 5 WP (C)/3747/2015 Voo
1)
(Sea
27 31378/20/09.05.202 [WP(C)/17779/201 t
s |3 S. C. SUNDARA | - 5 ‘ No-
1)
(Sea
WRIT
28 3 P K MOHANTY 31379/20109.05.202 WP (C)/6097/2022 BRANCH- t
0 22 2 No-
2
6)
(Sea
28 4 U.CHHOTARAY 31383/20/09.05.202 CONTC/2254/2022 t
1 22 2 No-
6)
(Sea
28 |5 R.K.SAHU 31384/20109.05.202 |21 vp/a82/2022 t
2 22 2 No-
6)
(Sea
28 31391/20(09.05.202 |[WP(C)/16133/201 t
3 3 M. NAYAK o 5 5 No-
6)
28 YASHOBANTA 31395/20 [09.05.202 WRIT t(sea
il As s ; 0JC/8314/2000 ]Z)RANCH— Moo
24)
(Sea
28 KANTHAMANTI 31407/20109.05.202 t
s |2 SAHOO s 5 CONTC/1795/2017 Voo
24)
(Sea
28 1, S. 5. BISWAL |°1420/20109.05.202 |51 001 1673/2021 t
6 22 2 No-
24)
(Sea
28 HIMANSHU 31449/20(09.05.202 t
2B KUMAR BHOL s ; CRLMA/203/2021 Voo
24)
(Sea
CRIMINA
28 4 CHHABI RANA 31451/20109.05.202 BLAPL/9003/2021 L MISC- t
8 22 2 No-
1
2)
28 |5 |J P KAR 131455/20 |09.05.202 [BLAPL/1667/2022 |C. | |(Sea




9 22 2 t
No-
2)
(Sea
29 JYOTI PRAKASH |31463/20/09.05.202 t
0 KAR o 5 BLAPL/6526/2021 No-
2)
(Sea
29 B. B. MALLICK 31469/20109.05.202 BLAPL/9118/2021 t
1 22 2 No-
2)
(Sea
29 B.N.MAHAPATRA 31472/20 109.05.202 BLAPL/1201/2022 t
2 22 2 No-
2)
(Sea
29 SAMBEET 31473/20/09.05.202 t
3 PATTANAYAK 22 2 BLAPL/2242/2022 No-
2)
(Sea
29 31474/20/09.05.202 |BLAPL/10216/202 t
4 UDAY KUMAR 55 5 1 No-
2)
(Sea
29 31490/20/09.05.202 t
- R. DAS PO 5 BLAPL/684/2021 No-
2)
(Sea
29 PRASANJIT 31497/20/09.05.202 |ABLAPL/15727/20 t
6 BEHERA 22 2 21 No-
2)
(Sea
29 JYOTI PRAKASH |31503/20/09.05.202 |ABLAPL/2014/202 t
7 KAR 22 2 2 No-
2)
(Sea
29 JYOTI PRAKASH |31504/20/09.05.202 |ABLAPL/2041/202 t
8 KAR 22 2 2 No-
2)
(Sea
29 PRASANJIT 31505/20 /09.05.202 |ABLAPL/1747/202 t
9 BEHERA 22 2 2 No-
2)
(Sea
30 PARTHA 31506/20 09.05.202 | 0o o0 ERIMINA t
0 SARATHI DAS 22 2 APPEAL T?—
(Sea
30 ARTATRANA 31508/20 [09.05.202 CRIMINA |,
1 NAYAK po 5 CRLA/929/2019 L No-
APPEAL 1)
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R C ROUT

31534/20(09.05.202
22 2

CMP/720/2021

C.

0.

NIC



